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SHRr SHER SINGH The committee 
was appointed in 1968, We expect their 
report very shortly, 
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SHRI TENNETI VISWANATHAM 
Many a time, particularly during the 'ainy 

season, false or wrong connections are given 
Suppose I dial 34587 r will get 34578 and 
if r ask for a man a lady answers, Am I 
charged for such a wrong connection? 

SHRI SHER SING H  : When the call 
matures and the number is connected some 
where. immediately the meter records the 
charlie, 

Mobile customs Service for 
Farmers In Punjab. 

*394,SHRI SITARAM KESRI: Will the 
Minister of FOOD AND AGRICULTU-
RE be pleased to state : 

(a) whether it is a fact that the Punjab 

Government have introduced a new service 

known as'the Mobi,e Customs Service' for 

Ihe benefil of the farmers; 

(b) whether the scheme has been found 
to he very economical from evcry angl c  ; 

k) whcthl.!r Government i ntcnd t.o 

request other State Governments also to 
introduce such a scheme III their states; 
and 

(U) if so, whelher Government intend 
to eXlend finanei al as>i stance to the State 
for introducing slich a s(.:hcJ1lc: and if so, 

the \.:xlcnt of assistance proposed to be 

given to each State '.' 

THE MIN,STER OF STATE IN THE 
MrNfSTRY OF FOOD, AGRICULTURE 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (al The Punjah Agro-Indus-
tries Corporation have introduced a 
service known as Mohile Service van 

Scheme for provjding after-sale services 

and rcrairs to tractors and other 
agricultural machinery in the State. 

(b) Yes, Sir. 

(c)AII Agro-Induslrics Corporations have 

been requested to set up base work-shops 
and introduce mobile units for provision 

of pre-sale and after-sale services to 

tractors and other agricultural ma,hinery 
in there respective Stales in <.:ase they arc 
not al ready havi ng such faed ities. 

(0) No financial ~~i l nc: is given for 
the setting up of MObile Service Vans or 
workshops. Financial as;istancc is, how-
every, given to the Corporations for 
establishment of Agricul tural Machi nery 
Hiring Centres. The scheme for selling 
up of Agricultural Maehinery Hirine 
Centres would be financed on 50 % 
equity and SO % loan basis. The Central 
and State Governments would contri bUlc 

in equal proportion towards the equity 

share capital of the Corporation, The loan 
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would be provided by the Government of 
India to the State concerned dependmg 

upon the need of the State Corporation 

for loan assistance. 
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SHRI ANNASAHIB SHrND[: The 

han. Member is right when he says that 
the Mobile Service Van Scheme for 

tractors is vcry useful. Therofore, we 
have recommended to all State Govern-
ments that they should organise such 
services in there own States. But I do not 
think that it will be appropriate for the 
Central Government to take up this 
responsibility; the Slate Governments 
themselves should take up the responsi-
bility for these operations. As far as 

financial assistance is concerneLi. the 
Central Government is ready to render 

assistance to the State Government or 
Agro Industries Corporations. 

SHR[ RANGA : Is it for tractors '! 

SHRI ANNASAHIB SH[NDE : Yes; 
the Mobile service Van Scheme is for 

tractors. The vans  go to the farmers and 
service the tractors. 
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SHRI ANNASAHfB SHINVE : As J 
have alreadv submitted. we have advised 
all the Staie Government to under take 
similar schemes. [f some hire stations. 
custom service stations, arc organised. we 

have also recommended the rriority allot-
ment of tractor should be given for such 
stations. On the advice of the Central 
Government most of the State Governments 
have organised agro-industrics corporations 

50 per -cent of the share capital is contri-
buted by the Central Go\ernment and the 
Stale Government arc free to proceed 
with the organisation of slIch services 

which the han. Member is pointing out. 
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SH R[ ANNASAHIB SHINVE: The 
U  P Government has already agreed to 
undertake such schemes and more than 

half a dozen States have undertaken simi-
lar schem". [n these States there is no 
difficulty as far as credit facility and other 
factors are concerned in iml'lementing the 
scheme. 

SHRI RAM SEWAK YADAV : What is 
the amount given by the Central Govern-

ment ? 
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SHRT ANNASAHTB SHTNDE : Thaw 

already mentioned it. 50% of .he share 
capi tal is being contributed by the Central 
Government to the State Agro-Industrial 

Corporati on, 

SHRI HEM BARUA: In view of the 

fact that Punjab is not only the sword arm 
of India but also is the granary of India 

and has made substantial contribution to 
the Green Revolut ion, may I know what 
steps Government have taken 10 e"aluale 
the benefits accruing out of this Mobile 
Customs Sen ice scheme before suggesting 
it to other State Government to accept 
this programme? 

SHRI ANNASAHIB SHINDE : We 
had a conference of Agro-Industries Cor-
porations including the Corporation of 
Punjab. I myself participated in the con-
ference. We discussed the experience of 
Punjab and all the State Governments 
found that the Punjab scheme:s really use-
ful. We have commended this experience 
to them. 
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SHRI ANNASAHIB SHINDE: If 
any State Government in order to organize 
these Mobile Customs S"vice Stations 
want any number of tractors, we have 

.'sured them that we shall sec that the 
necessary number of tractors for organizing 
such stations are allotted to them. But, 
naturally. it is for the State Governments 
and the ro-ln ll~lric  Cor-poral ions to 

lake the initiative. 
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THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AGRICULTURE, 

COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE 1  : (a) to (C). A statement I< 
laid on the Table o[ Ihe Hou.e. 

Slatemetrl 

The market quotations for indigenous 

oils normally used [or the manufacture of 
vanaspati in addition to imported oils as 
on 1st January 1970 are given below: 

RL per lon"l! 

--(iroundnUl Oil 4,100 4,350 

Cottonseed Oil 4.150 

Sesame Oil 4,500 4,905 

The prices of vanaspati arc fixed from 

time to time under the Vegetable Oil 
Products Control Order, 194 7, which waR 
issued under scction 30) of the Essential 
supplies \Temporary Powers) Act. 1946 and 
which continues to he in force under thr 

Essent ial Commodities Act, 1955. The 
prices are fixed having regard 10 the prices 

of raw oils and oth("r relevant considera-

tiong. 




